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1. It is stated that the Green belt area of society is 8.39% of total

area of project as per approved map.

a) 18-meter-wide green belt has not been developed by the
project proponent, although its development work was started
by them as per the instructions of PCB Palwal on 31.01.2024. It
is prayed that the project proponent may be directed to install
precast boundary wall on the external side of the green area of
the project and wire mesh fencing on the inner side to protect
it from stray animals and trespassers.

b) 2-meter-wide green belt along all internal ways partially

developed and are filled with garbage.

2. Park situated at phase — Il has not yet been developed despite

3.

as directed by PCB Palwal on 31.01.2024.
All manholes of sewer line have not yet been repaired.

4. The temporary pipeline for disposal of STP water of Phase-Il has
not been dismantled yet. It is most responsible for spreading
pollution in and around the streets of the township.

5.

The rain water harvesting line has not been cleaned yet in
phase-1l, due to which dirty water spreads in the streets.

The rain water pit in front of plot number 750 in phase-Il has
not yet been connected to the RWH line which is nearly 10 m
long.

External storm water drainage system not yet provided.

There are potholes on the main road and internal roads of the
society and soil has accumulated on the roads, which is another
main reason for the spread of pollution.

Since the project proponent has not completed the project
compliance and has not obtained its completion certificate
from the competent authority.

T ——
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Note: The points which were recommended by the Regional Officer,
Haryana Pollution Control Board, Palwal during her site visit on
31.01.2024 and the project proponent was also directed to rectify the
same, are in progress.

Encl:

1. Recent photographs.

2. Recommendation of PCB Palwal dated 31.01.2024.
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(Naresh Pal h] (Radhey Shyam (Applicant )
President, Mob. 8826735011

RWA phase-ll, Omaxe City,Palwal
Mob. 9813125500
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TOTAL SCHEME AREA = 94.182 + 27.287 ACRES
' = 121.469 acres
AREA FALLING UNDER
THE SECTOR ROAD = 0.785 ACRES
BALANCE SCHEME AREA = 120.684 ACRES  (A)
PLUS 50% OF THE AREA FALLING
UNDER THE SECTOR ROAD. = 0.392 ACRES (B)
TOTAL OF (A+B) = 121.076 ACRES
AREA UNDER U.D. = 5.249 ACRES
NET PLANNED AREA = 115,827 ACRES
AREA UNDER GREEN OF NEW LAND = 1.12+1.17 ACRES
= 2,29 (8.39%)
AREA UNDER COMMERCIAL = 4.64 ACRES (3.99 %)
AREA UNDER PLOTS = 47.63 ACRES (41.12%)
. | TOTAL SALEABLE AREA = 52.26 ACRES (45.11%)
5 . : . ) | : DETAIL OF PLOTS ;
S | 2 3 4 | 2 3 L 5 | - TYPE SIZES AREA fgg TOTAL AREA
A 20.00 X 34.00 | 680.00 4 2720.00
B 17.25X 40.50 | 698.625 | 2 1397.25
~u C 20.25 X 30.00 | 607.50 4 2430.00
t y l 17 | . 4 : ’ . . D 15.00 X 28.00 | 420.00 45 18900.00
l E 16.00 X 26.25 | 420.00 5 2100.00
I g F 13.00 X 25.25 328.25 25 8206.25
2&5 g 15 O I 2 3 M 5 G 12,50 X 26.75 | 334.375 52 17387.50
g g | 3 E g H 11.25X2200 24750 | 204 | 50490.00
' 3 ) g. & 10.75 X 24.00 258.00 30 7740.00
E § N/B6 E - 5 E 2 ] 11.00X22.00 24200 | 19 4598.00
. = ! b :
= 20 1 I8 5 +# & 16 , Ww 2q 3' 19 8 7 16 20 K 12.50 X 22.00 275.00 7 1925.00
- ¥ # é @ 1w - L 13.00X17.50 22750 | 7 1592.50
| i —t" F ' H : ; M 12.50 X 20.00 250.00 21 5250.00
| \ SCHOOL g = | N 9.00 X 18.75 168.75 285 |  48093.75
| ‘ = 22 &3 24 2o - s 2 - 22 23 24 25 2 ' - - * d ; 0 9.50 X 17.50 166.25 29 482125
. cl &~ P 11.75 X 18,00 211.50 6 1269.00
N ) ' - 3 120MWR B < Q 75MX16.75 |125625 | 8 | 1005.00
\ - : N\"\h R 11.25 X 15.00 168.75 4 675.00
1 -NAO- ; - 5 | 2 3 L 5 : ; s 5.00 X 10.00 50.00 203 10150.00
A S : : | - NURSINGHOME | 1000 2 2000.00
| . 3 OR 47.63 ACRES
| c 5 AN " EE - s 6 S " : | MM
\ \ TOTAL POPULATION = (757 X 13.5) + (203 X 9)
e . 3 - : = (10219.50+ 1827)
M ROAD ROAD : ' = 12046.50 PERSONS
s DENSITY = 12046.50 / 115.827
= 104,004 PPA OR 256.993 PPH

- 12 13 s ik ' 15 | | 12 13 | A 5 I
MM : . ' N.P.N.L & E.W.S. PLOTS

shall abide by the directions of the DTCP for the modification of layout plans of the colony.

i / p 5 — | ey £ S L B R . (RN | - — _ . we . k .
. . | —+ | | REQUIRED PROVIDE
Q e < | ‘“’"9\ : ' N.PN.L 240 (25%) 332 (34.58 %)
2 2 : . o c | ] :
20 e . : - 19 9 A 7 16 1 i2g o o™ 9 T R T 6 20 | EW.S 192 (20%) 203 (21.14 %)
| wi | : ; g | ; '
=87 EEI WIDE ROAD = ' Q IS COMMUNITY SITES REQUIRED PROVIDE
< § S ; i) . | 1 | HIGH SCHOOL 1 1
2! : - ' ‘
g 23 2 H=| 22 23 ¥ 25 o1 2 5 e 2L - 25 2! T e - .
: WP ; — = — 3/__3 y o R : ﬁ Y A o ot g i o R S e N g R : : 3 | NURSERY SCHOOL E 5
L 8| T | & - | 4 | CRECHE 1 1
117 : S |
S : ' CLUB/COMMUNITY CENTRE 1 1
3 5 | 2 5o [ 1 2 3 7 5 s | ! l 2 3 4 1 . s
5 ; & 4 g | DISPENSARY 1 1
3 77 y 2N ~/ " - : 13_[ VoK SO ool 7 | RIUGIOUS BUILDING 1 1
_ 7 E ', | , 8 | SUB-POST OFFICE 2 2
I~ 7 1 1
D 5 o 10 10 9 B 7 6 10 | 9 8 7 8 | TAXI STAND
2, 40MV O | 10 | 350 Sa.m Each 2 2
T o 1 8 | 5 F y 2 e f i 3 3 11 | ATM 5 3
2.0 M WIDE ROAD %3 . : i | - 12 Sq.m Each
i E . .
I e - | e & -
3- ujs 120M m- IL IS w I L] 114 S [ ™S T i_ L1 —ﬁ- BEAUTY PARLOUR 2 2
e 2 [ '._,._._. - - — e = : ettt T - A 13
43 ; i W § ' I TSN B ; *—‘ - I SOMxS550M 2 2
sl - “—“‘mm : - g AR § | . -
& —+—g _ = E 3 ‘é_ T s : # SNy PRI ABPRIR | | 17 " | MLk & VER BOOTH 2 2
i | .f:}-‘#_.{l Vi R ‘:‘{{ | . ,'
8 ARy A0 o ? | Ben o SN L 20 ' 9 8 g
' : . TESGR s PR DRSPS |
P = RN\ . Cihae T
#g == ¥ - e = T ‘g“' Tt Y g -"*;‘:_-‘.7. o ;;—'7'};4-;' —— - = el o iy = s e = e S
: hat” BT RB PES R o f S L = AR & & oo
N F f 4 ra " il F " r Ml L]
Q]“ o :#,’:f-g-g’ K. ot ‘? S Al e : = = : -
. 1 o At S b Ay e e ﬂ;‘._, ‘,'_;__: ':":‘".“"‘I g - ' ' 3 : :
- N -, | 20M ROAD 2l | T M RRRISRET o a ot o R A S -' - by\‘ -
X ; IDE ROAD | L T Tap mouwznom AR s 150M ROAD i
' Y ! ! g . ¥ i . Tk 1 Al &
| o e,
3 . ” | I 2 3 Q E - : I ; | ; . " "'Q - To be read with licence Hu.}f 90 - of 2007 dated jf‘ff'?ﬂf?-
= E | : ; . 1 l. i=:h <2 :E- . That this layout plan for an area of 121.469 acres (Drg. No. D.T.C.P-1451 dated 28.12.2007)
I MR . E - comprised of licences which were issued in respect of Residential Colony, being developed by M/s Omaxe
1 y e - - - — S - — - = ] & L!ﬂ?‘ .'..i = -bﬂ.‘_ _.|=.. — Ltd. in Sector-11 and 14, Palwal District Faridabad is hereby approved subject to the foliowing
conditions:-
\ | ’ = i = ' : 1. That this layout plan shall be read in conjunction with the causes appeanng on the agreement
-3 il B e | o axecutad under Rule 11 and the bilataral agresmant
|':l 9 B T El NO a 9 3 | ! ; "?l g ﬁl i f-"' “F . 1E*' # | 3 7 2. That the plotted area of the colony shall not exceed 55% of the net planned area of the colony. The
I . entire area reserved for commercial purposes shall be taken as plotted for calculation of the area
i 1 | 2 r % | | under plots.
a4 s = S - - _ = =k o p o — e e e o e i ey 1 R v e . o (o T [ G| T m e - —— e o - _ - - - —— ; i r r ial, i nd instituti i hall b
12.0 M WIDE ROAD 3 . 0 iy _ J e B Bt ot cetwctice e T Wiut thatl S grvanened by the ot
™ g P
: - 12.0 M WIDE ROAD , 1HHW P ’ Scheduled Roads and Controlled Areas Restriction of Unreguiated Development Rules, 1965 and the
i I : . : : - : Zoning Plan approved by the Director, Town & Country Planning, Haryana.
|2 I-5 TA i5 Il I | e 12 IS 7’ . P y : l ' g Z |5 14 4. That the high-tension lines passing in the colony area shall have to be suitably aligned or right of way
3 [ . ' i : 3 - m - ﬂ-l ! ' along the same shall be maintained as per ISI norms.
i - : : E3 INos =ATM =12.0 = ,
! b 41 | | } §¥Lh o 3 . A TGt S S 4__ o o | Mo Chirke - __i. ol : . i
BN * J - . = =
: |

‘ 5. That for proper planning and integration of services in the area adjacent to the colony, the colonizer
-

- m . >
4 g 6. That the revenue rasta falling in the colony shall be kept free for circulation/movement as shown in
12.0 M WIDE SERVICE ROAD : - mummm : | o . 120 M 12,0 M WIDE SERVECE ROAD e WA o g

-------------------------------- SR AR ‘41-.."|.|-.p.q.q.¢14..|-1.....¢,1-,'..., T e ] - o W _— e - ——— e e e ——— .‘...'.' . - ".!‘.-".".'..'..i. = - - - - -— T - - - -~ .'..'-.q...'-.
;:"‘:‘:"":-:"‘:":"‘:"":l:"':':"'w":"_:':*:':*:‘:‘i:":":‘:‘:“:l:‘:lig:l:‘:':‘:i:"1'§.0"“.mﬁﬁ ‘B-.E.L.T.-:-:-:-:-W!:‘r:t:!:r:—:u. ;:-:-- o -l- l*m:i:i:l:I:I:l:l:l LBk i e 1 - o ¥ E e - - - - ‘ ".-'."‘."'."*b 1& u m m ‘i‘"-t . "!.-!*F.#-ll.t-t.-.t-q.--wt‘i.fii.!. = ‘J f? "‘i-i‘. ¥ 'l 4 "I'l""l éﬁl‘ '- L L | L L . ] - - i_‘.i.-.t— “‘.“.. ""'g"i.l-;-‘ e 'I"I-‘ IIIIIIIIIII ‘E'-".I'l.p.p"‘l-"p-t..‘i.'}}t -‘ .l -‘q = m % ® mow m - 'I - f ----- le ---------- .i.i'i-. 7. That the colonizer shall au'd& D}' the directions of the DTCP, Hal".rﬂna and atl:lilrl‘ill"lgl"p' shall make
:-:-:-:-:':-:-:':-:-:-:»:t;-'-:-:-:-:-:-:-:-:-.-:'-:i:-:-:-:-:-:-"‘-:-:-:-:-:-: P WV L Ay et § :l:l:-:t:i.!:t:l:i:l:i: :-: = :I:v:'l:l.i.i.-:h'i:i:l':-ll.- a"' B : : : : 3 ._t‘l:i e - . - 1" . BE e e " ow : 3 '-' S -'-'-: : : : : - : “ - - fpe Faa g A Ve a | [ r' ‘b'; _ || l':ll:!:i:i:i:i:!:l'l.!.l‘i r'r.t--*f:-if"ll i RN A TR -1 * ."'.-.-:-*-.-.-. o -‘-'-*-‘-'-‘j.-‘- A T W e R R L B i .'.'.'.'.'.'.':13-0 GREEH ELT .......... L P Y necessary changes in the layout plan for making any adjustment in the alignment of the peripharal
S, - . & - . S . . a8 e i-' E t 1r - o W @ % w @ ® ® @ W - ® & B % & W F R R W W e mE e W w - L N O L A N T ® BT WS SRR S w E LR FW. .- - - o ® m w oW W L N - = rcrads., internal road circulstion or Tor proper lntegration of tha Dfﬂl’ll’llﬂg pro s of tha al:l]-l::rnlng

4 i 1 . areas of the sectors as shown on the Development Plan.
' E B 18 RFTCH & i i o, | e e -_1— o R L e { T g e e : . 8, That no property/plot shall derive access directly from the carriage way of 30 metras or more wide
£ sector road.

: : ' I

i - | . ' i E I 2 1 9. Al green belts provided in the layout plan within the licenced areas of the colony shall be developed
2' . 5 M WIDE Re AD ZL 25 | : 22 75 MWID RQI_AD 25 ! 2' E 1 23 75 M""‘W'DE RQAD ZI by tha colonizar. All other grean belts outside the licenced area shall be developed by the Haryana
: . 4 ' : # - E L ) l . ¥ - - ' Urban Development Authority/colonizer on the directions of the Director, Town & Country Planning

: ' l i 1 :. : - Haryana or in accordance with terms and conditions of the agreaments of the licences,

- ‘ . ; I 3 :
i | | - -
- 1 2 — - . : . 10, At the time of demarcation, if required percentage of NPNL/ EWS plots and the area under
- = . -~ = 4 - - - x - = # g - _— S— — — _— — - R — —— - -
HJ ; . | l % l < ' infrastructure are reduced, the same will be provided by the colonizer in the licenced area.
- » S —

! PR T , . 11, Any excess area over and above the permissible 4% under commercial use shall be deemed to be

| i / open space,
: 2 5 4 5 : 2 5 L 5 5 . J’ 2 5 ' - : : 12. The maximum number of dwelling units in a piot shall be as per the provisions of the Rule 49 of the
I ! Rules, 1965.This condition shall also be incorporated in the zoning plan and in the allotment letters

being issued by the coloniser to the plot holders. The stipulation shall also be incorporated in the
agreament to be executed by the coloniser with the plot buyers.

13. No plot will derive an access from less than 12 metres wide road would mean 8 minimum clear width
of 12 metres between the plots.

B 1 : 14. The portion of the sector/development plan roads /green belts as provided in the Development Plan,
g B v 7 ﬁ |l:| Q : 3 ERESIDENM COFONY at PALWAL which form part of the licenced area shall be transferred free of cost to the government on the lines of

section 3(3)(a)(iii} of the Act No.B of 1975,

. I]ARYANA . : 15. That the odd size plots (except EWS plots which are approved of standard dimensions) are being
* — 4 henke : approved subject to the conditions that these plots should not have a frontage of less than 75% of

| T - A - the standard frontage when demarcated and area of no plot shall exceed 2 kanails.
' I IAYOI I I PLAN I 16. That you will have no objection to the regularization of the boundaries of the licence through give and
- H take with the land that HUDA is finally able to acquire in the interest of planned development and

A |2 |3 TA bl |5 1 IZ |3 | A . |5 1 ]2 !3 1L : |5 | ” IE _ |5 : - integration of services. The decision of the competent authority shall be binding in this regard.
] DATE : SCAL_E = I :zsw A 17. That tha coloniser shall abtain the clearance/NOC as per the provisions of the Notification No. 5.0.
. 1533 (E) Dated 14.9.2006 issued by Ministry of Environment and Forest, Government of India before
] | N | _i s e O g E o i = 1 - - ) i ¥ : . " starting the constructionjexecution of development works at site.
o R ¢ o - ~ 5 e e - - | DEALT BY: CHECKED BY - : ¥ - v

18. That tha rain water harvesting system shall ba provided as per Central Ground Water Authority
normsfHaryana Govt. notification as applicable.

DRR.NO. - - SUB/PALWAL/D01
19. That the provision of solar water heating system shall be as per norms specified by HAREDA and shall

3 be made operational where applicable before applying for an occupation certificate,
‘ . X ; X &Egm - MER <0. That the coloniser/owner shall use only Compact Fluorescent Lamps fitting for internal lighting as well
- # = e . as Campus lighting.
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